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GO VERNMENT OF INDIA
MINISTRY OF FINANCE
( DEP ARTMENT OF REVENUE)

New Delhi, the- [4fi, April, 1986

NOTIEIGATION
/ /C, INCOME~TAX
Oa fé;‘ (F._No.203/7 /ge =iT4.I1I) s In continuation of this
ffice Notification No. gong (F.N0.203/ g9 /gu ~ITA.II) dated

23.4.1989y it is hereby notified for general information that the
I.n.stitgtion memticned below has been approved by Department of
Scientific & Indusirial Research, New Delhi, the Prescribed

@uthority for the purposes of clause (344 ) of sub—sec tion (1) of

Yection 35 (Thirty five/One/ Thres) ©f the Income~tax Act, 1961
read with Rule 6 of the Income=tax Rules, 1962 under the category

"Insgtl tutdon® SuPject to the following conditions s

1) That the gu otnamurtt Foundgtion of Indi sy Madras

will maintain a separate account of the sums received by

‘ it for scientific research.

ii}) That tha said Institute will furnish annual returns
of its scientific rescarch activities to the Prescribed
Authority for every financial ycar in such forms as may
ke 1laid down and intimated to them for this purpose by
30th April each year.

iii) That the caid Instimte will submit to the Prescribed

- - éuthority by 30th June each yecar a copy of their audited
annual accounts showing their total income and expenditure
and balarnce sheet showing its assets liabilities-with a
copy of each of thesce documents to the concerned
Cecumigsioner of Income=taXe

iv) That the said Ingtitute will apply to Central Board
of Divect Taxcss Ministry of Finance, (Department of
Revenue), Hew Delhi, 3 months in advance before the
axpiry of the approval for further extensione.
épnlications received after the date of expiry of:
approvel are liable to be rejecteds

INSTITUTION

‘r * Kri shn amurtt PFoundation :  India, Vasanta Vihar, 64-65,
y Greenways Road, Madras.@0 08, *

Contdessss 2/'-




Gopy fotrwarded t0:-

l, All Gommissioners of Income~tax (2 COples).
2. Director of Inspection (Inv.)/(Spl. Inv.)/IT&ﬁudlt/RS&PR/
Vigilence/Intelligence/Recovery/Survey/P&PRs; New Delhi.
3. Directorate of O & M Services (Income~tax)s Aiwan-E~Ghalib,
Mata @undri Lane, New Delhi, ,
4 The Secretary, Department of Scientific & Industrial
Rescarch; Te¢hnology Bhavan, New Mehrauli Road, New Delhi
w:Lth reference to their O.M. No, 13/69/84-73.?.
dated 26.12.1989. s
5e The Joint Scecretary & Legal Adviser, Ministry of Law, *
Shastri Bhavans New Delhis ‘
6o . The georatary, Krishngmurii Foundation Indiay Vasant Vihary
$4469, Greenways Road, Kadras«$00 028, =
Te Comptroller & Auditor Geéneral of India (50 copies)|. 3}““ _
8, Bulletin aﬂctlon of D.I.(P&R), New Delhi (5 copies)a “\«_
{ Girish Dave )
Undap Secrata:y to thg Governnment of Indig
/Bamola/

;.1 om‘ to 31.3.1988.,

This Notific 1t10n is effectlve for a penod from

( Girish Dave |

Under Sesretary to the Governi

LN
.
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